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DELHI LEGISLATIVE ASSEMBLY
BULLETIN PART 1
(BRIEF RECORD OF PROCEEDINGS)

Thursday, 22" March 2001/Chaitra 01, 1923 (Saka)
HD.— “‘1

No.

1 2.03PM As soon as the House assembled, Members from both the parties started
: raising matters relating to issues of corruption resulting in slogan shouting
and pandemonium.

2, 2.07PM In view of the pandemonium Chair adjourned the House for 10 minutes.

3. 223 PM House re-assembled and pandemonium and slogans shouting from both sides
continued. Members of the BJP Legislature Party moved into the Well of the

House.
4. 227PM Chair again adjourned the House for 15 minutes.

5. 240 PM House ré-assembled. Giving his ruling on the notice given under Rule 107 by
Sh. Subhash Chopra and Sh. Mukesh Sharma seeking discussion and demand-
ing condemnation of politicians and bureaucrats allegedly involved in various
defence deals, Chair informed the House that he has disallowed the notice under
Rule 109(9) as the matter does not primarily concern Govt of Delhi. Members
kept raising the matter and slogan shouting again started. In view of the pre-

* vailing commotion Chair adjourned the House till 4.30 PM.

6. 435 PM House re-assembled. Chair informed the House that he had received a notice
from Sh. Naseeb Singh and Sh. Kanwar Karan Singh under Rule 114
congratulating the Indian Cricket Team for their victory over the World Champ-
ions Australia and wrapping the present Test Series. Chair congratulated the
Indian Cricket Team on behalf of the House. .

7. 4.40 PM BUDGET 2001-2002
Sh. Mahender Singh Saathi, Minister of Finance presented the Statement of
Estimates and Expenditure of the Govt of NCT of Delhi for the year
2001-2002. :

8. 6.10 PM DEMAND FOR GRANTS
Sh. Mahender Singh Saathi, Minister of Finance presented to the House
the Demands for Grants for the year 2001-2002.

9. 6.15PM SUPPLEMENTARY GRANTS :
Sh. Mahender Singh Saathi, Minister of Finance moved that Supp
Grauts for the year 2000-2001 amounting to Rs 20,67,34,000 in Revenue and
Rs 9,78,97,53,000 in Capital be paid. ' ‘

Supplementary Demand Nos 2, 3, 5, 6, 7, 8, 9, 10 and 11 were put to vote one
by one and passed. Supplementary recoveries amounting to Rs 75 Lacs in
Revenue in Demand No 3 and Rs 110 Crores in Capital in Demend No 11 were
also put to vote and passed. '
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10.  6.17PM

11.

12.

13;

14. 620PM

15. 6.24PM

Date : 22™ March 2001
Place : Delhi

APPROPRIATION (No 1) BILL 2001

Sh. Mahender Singh Saathi, Minister Of Finance, moved - for introducing
The Appropriation (No 1) Bill, 2001, On permission being granted, also
Introduced the Bill.

Sh. Mahender Singh Saathi, Minister of Finance moved that the Bill be
taken into consideration. On permission being granted , clause by clause
consideration was taken up.

Clause 2, 3 and schedule were put to vote and adopted. Clause 1, Preamble
and Title were put to vote and adopted.

Sh. Mahender Singh Saathi, Minister of Finance moved that the Bill be
passed. The Bill was put to vote and passed unanimously.

PRESENTATION OF REPORT OF BUSINESS ADVISORY
=SSl AL N DT KRBT ORI OF BUSINESS ADVISORY
COMMITTEE

Sh. Mangat Ram Singhal presented the Sixth Report of the Business Advisory
Committee. dt 8 b . .

'PRESENTATION OF REPORT OF THE COMMITTEE ON PRIVATE
=== osa s T ARAAVRI VT INECOMMIL IEE ON PRIVATE
MEMBERS’ BILLS AND RESOLUTIONS : :

Sh. Mangat Ram Singhal presented the Eighth Report of the Committee

. On Private Members’ Bills and Resoluu'on_s.

MOTION " : _

Sh. Mahender Singh Saathi made the following motion :

“ That the members of this House do proceed in the manner required under
sub-rule (2) of Rule-194 and sub-rule (20 of Rule 196 of the Rules of Procedure
and Conduct of Business in the Legislative Assembly, seven members from
amongst themselves to serve as members of the Public Accounts Committee,
Estimates Committee and the Committee on Govt Undertakings, for the term
bﬂe‘g"l}ﬂlfg v?duoam nglv?+%02?aowd ‘b); volce vare,

Chair while making reference about the incidence that took place in the

House on 21% March 2001 betweeri two members ruled that such incidents werc
Not conducive to the decorum of the House and should not be repeated .He
Directed Sh. Jile Singh Chauhan to express unconditional apology towards the
Member concerned and the House. Sh. Jile Singh Chauhan making a brief
Statement tendered apology. '

House adjourned till 2.00 PM on 23" March 2001.

S.K. SHARMA
SECRETARY

NOTE : Replies to Starred Questions I to 20 and Unstarred Questions 1-61 were

deemed to be laid on the Table of the House.

w27



